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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

M.A. NO. 61/2024
IN
ORIGINAL APPLICATION NO. 42/2024

IN THE MATTER OF:
MADASIR HASAN AND ORS.
...APPLICANT(s)
VERSUS
STATE OF UTTAR PRADESH
...RESPONDENT(s)
INDEX
S. NO. PARTICULARS PAGE NO.
1. COMPLIANCE REPORT BY EXECUTIVE

ENGINEER, UP. JAL NIGAM (URBAN),
AZAMGARH, UTTAR PRADESH

2. A COPY OF COMPLIANCE REPORT IS ANNEXED
HEREWITH AND MARKED AS ANNEXURE-1

3, A COPY OF PHOTOGRAPHS OF THE STP ARE
ANNEXED HEREWITH AND MARKED AS
ANNEXURE-2

4. A COPY OF THE ANALYSIS REPORT DATED
05.03.2025 IS ANNEXED HEREWITH AND
MARKED AS ANNEXURE-3

3. A COPY OF CCA DATED 16.04.2025 IS ANNEXED
HEREWITH AND MARKED AS ANNEXURE-4

THRQUGH COUNSEL
BHANWAR PAL SINGH JADON
STANDING COUNSEL FOR THE STATE OF U.P.

EMAIL- bhanwar09jadon@gmail.com
PHONE NO.- 6375115224

DATE:05.05.2025
PLACE: NOIDA
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

M.A. NO. 61/2024
IN
ORIGINAL APPLICATION NO. 42/2024

IN THE MATTER OF:
MADASIR HASAN AND ORS.
: ... APPLICANT(s)
VERSUS
STATE OF UTTAR PRADESH
...RESPONDENT(s)

COMPLIANCE REPORT BY EXECUTIVE ENGINEER. U.P. JAL NIGAM
(URBAN), AZAMGARH, UTTAR PRADESH

LI7 Ziwul Heyuf aged about ¢ years, S/o Shri ﬂ‘gxq},},‘,,,wj , posted

as Executive Engineer, U.P. Jal Nigam (Urban), Azamgarh, U.P., do hereby

solemnly affirm and state as under:
1. 1, r7-Z2./ Hajur,am fully conversant with the facts of the case and am

competent and authorized to swear the present Affidavit.

2. That in the present matter Original Application was registered by the
Tribunal exercising their suo-motu jurisdiction and taking cognizance of a
newspaper report sent by Madasir Hasan complaining that at Village

Jalandhari, District Azamgarh, there is low lying area wherein domestic
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sewage is being collected and due to overflow it enters residences of local

people causing lot of pollution and health hazards to them.

3. That as per the submissions recorded in Order dated 28.11.2024, the
compliance report on behalf of the UP Jal Nigam (Urban) is being submitted

herein. The relevant paragraph of the order is stated below:

“...1. Shri Bhawar Pal Singh Jadon, Advocate has appeared on behalf
of State of U.P and its Authorities and stated that substantial
compliance has been made, STP has started on trial basis and for its
regular functioning, some further time is required. He requested that
matter may be taken in February by which time entire work will be

completed. We accept the request...”

4. That in full compliance of the directions issued by the Hon’ble Tribunal, the
laying down of sewer line, and theA construction 8 MLD STP was to be

completed and made operational.

A copy of compliance report is annexed herewith and marked as

ANNEXURE-1.
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5. That it is submitted that the installation of the sewer line and the provision of
sewer house connections for a total of 70 households in Mohalla Jalandhari
have been entirely completed. All the proposed sewer house connections
under the AMRUT 1.0 project have been successfully executed,
ensuring that each of the 2,953 sewer house connections are now

connected to the sewer system.

6. That the construction of the 8 MLD STP has been duly completed by the Jal
Nigam (Urban), Azamgarh. The trial run of the STP has been concluded
successfully and the STP is currently fully operational. The wastewater
generated from Mohalla Jalandhari and other wards of the Nagar
Palika Parishad, Azamgarh is being carried through the sewer network

to the 8 MLD STP, where it is duly being treated and discharged.

A copy of photographs of the STP are annexed herewith and marked as

ANNEXURE-2.

7. That at present, the STP is receiving approximately 5.00 to 5.50 MLD
(Million Litres per Day) of sewage, which is in line with the design capacity

of 6 MLD for the base year. The STP has been designed with an 8 MLD
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capacity for the year 2035. That as per the samples collected by the
UPPCB, Azamgarh and the analysis report dated 05.03.2025 of the
same, the treated water being discharged from the STP is complying

with the norms.

A copy of the analysis report dated 05.03.2025 is annexed herewith and

marked as ANNEXURE-3.

. That it is humbly submitted that the Jal Nigam (Urban), Azamgarh has fully
complied with the directions issued by the Hon’ble Tribunal. Furthermore,
Consolidated Consent to Operate and Authorisation (CCA) dated
16.04.2025 has been granted by the UPPCB for the operation of the

STP.

A copy of CCA dated 16.04.2025 is annexed herewith and marked as

ANNEXURE-4.

. Hence, the present affidavit is being filed for the kind consideration and

perusal of this Hon’ble Tribunal.
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10.1 state that everything stated above has been stated by me in my official
capacity on and derived from the official records and I state that nothing

material has been concealed therefrom.

[

pe { lO }
DEPONENT

VERIFICATION

Verified at Az‘,_,:;u,h on this 05~ dayof /742 2025, that

the contents of the above affidavit from paragraphs 1 to 10 are believed to be
true and correct to the best of my knowledge and belief. No part of it is false

and nothing material has been concealed therefrom.
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STP Photographs, District-Azamgarh.
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STP Photographs, District-Azamgarh.
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STP Photographs, District-Azamgarh.
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el REGIONAL LABORATORY VARANASI
o) UTTAR PRADESH POLLUTION CONTROL BOARD

Avas Vikas Office cum-commercial Complex Jawapay Nagar, Bhelupur, Varanasi

Ref No: 30510043/Varanasi/2025

1- Name of Industry: M/s § MLD STP Balrampur, Azamgarh
2- Address of Industry: Azamgarh
3- District: Azamgarh

Date:05/03/2025

4- Description about sampling point: Outlet of STP

5- Type of Sample (Grab/Composite/Integrated): Grab

6- Sample Collected By: O.H. Siddiqui, A.S.O. & Naveen Kumar, LA,
7- Colour and Odour: Colorless Odorless

8- Quantity and Packing: 2 Lir PVC Jerrican & 01 MPN Bottle
9- Date of Sample Collection: 18/02/2025

10- Analyis Indented by: RO Azamgarh

11- Date of sample receipt in Lab: 18/02/2025

12- Period of Analysis: 18/02/2025 - 23/02/2025

13- ULR Number:

14- Sampling Plan/Ref. No.:

15- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

-8 Parameter/Method Name Unit | Results Standard Detection
NE |z T A | S s 0 e s |- —Range _
I | pH APHA24thEd.4500B:2023 | - 7.63 5.5-9.0 02-12
2 | Suspended Solids , APHA 24th Ed. mg/l 16 <20 10-20000 mg/1
2540 D Total Suspended Solids dried at
103-105 °C 2023
3 | BOD, APHA 24th Ed. 3 day 27 °C IS mg/l 8.6 <10 1.0 -50000 mg/I
3025 (Part 44): 1993 Bio 2023 :
4 | COD, APHA 24th Ed. 5220 B Open mg/l - 34 <50 5.0-100000 mg/l
Reflux Method 2023 :

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schcdule-Vl) The Environment (Protection) Rules, 1986

source: www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for speclﬂc purpose
Note :'1 The results in the Test Report relate only to the items testod: 2, The report |h|ll not be roproduced-except in full, without the written permission of 1.1,0,“5',,'. 3. The test report pertains to the sample as
reccived in Lab.

Remark: NA

Analysed by-
[Shlvam Tripathi(JRF), Kankshi
Sahu(JRF), Gyan Dutta Verma(JRF)]

Authonz M

o v
mnmm 164259 ’ : & 40530°
Chandra Prakadlf Verma (SA) ‘ Regionai Otticer
!
|
= -
UPPCB/RL/VNS/7.8:2 |Issue No:: 01— |Tssue Date:05.03.2025]

Amendment No.:00 Amendment Date.:05.03.2025 Approved by: TM .
mendment No.: ‘
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REGIONAL LABORATORY VARANASI
UTTAR PRADESH POLLUTION CONTROL BOARD

S RNPIS Avas Vikas Office cum-commercial Complex Jawahar Nagar, Bhelupur, Varanasi

Ref No: 30510043/Varanasi/2025

1- Name of Industry: M/s 8 MLD STP Balrampur, Azamgarh.

2- Address of Industry: Azamgarh
3- District: Azamgarh

4- Description about sampling point: Outlet of STP
S- Type of Sample (Grab/Composite/Integrated): Grab
6- Sample Collected By: O.H. Siddiqui, A.S.O. & Naveen Kumar, L.A.

7- Colour and Odour: Colorless Odorless

8- Quantity and Packing: 2 Ltr PVC Jerrican & 01 MPN Bottle

9- Date of Sample Collection: 18/02/2025
10- Analyis Indented by: RO Azamgarh
11- Date of sample receipt in Lab: 18/02/2025

12- Period of Analysis: 18/02/2025 - 23/02/2025

13- ULR Number:
14- Sampling Plan/Ref. No.:

Date:05/03/2025

15- Sampling Method Ref.: APHA 24th Edition 2023- 1060 A, B, C, Page No.- 42- 52, Collection & Preservation of Samples

S.| Parameter/Method Name™ | = 7Unit "] Results ‘Standard | Detection
N. : : Range
1 | Total Coliform, APHA 9221 24th Ed.: | ~ MPN/100 ml 430 - <1.8 MPN/100 ml
2023 : ' & above
2 | Fecal Coliform, 9221 E Fecal Coliform MPN/100 ml 170 <230 <1.8 MPN/100 ml
Procedure & above

Reference- (1) General Standards for discharge of environmental pollutants are as part-A Effluent (Schedule-VI). The Environment (Protection) Rules,1986

source: www.cpcb.nic.in/GeneralStandards.pdf. Besides these standards, refer EPA standards for specific purpc;se

Note : | The results in the Test Report relate oaly to the items tested: 2. The report shall not be reproduced-except in full, without the written permission of laboratory. 3. The test report pertains to the sample as

received in Lab.
Remark: NA
Analysed by-

[Shivam Tripathi(JRF), Kankshi
Sahu(JRF), Gyan Dutta Verma(JRF)]

CHANDQ“thorJ'M”’

CHANDRA PRAKASH
PRAKASH VERMA
Dale:2025.03.05 16:43:15

Ch\;Er,m:'\a.Praka'ﬁlw Verma (SA)

SHASHI {Ssencter -
VINDKAR 6535 vos3o
Regional Officer
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